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I ABIDUR RAHMAN Slo MOEEDUR RAHMAN Aged 51 years Resident of Village+P.0.-
CHANDRADEI Disi. ARARIA, Bihar give herein below the details of the Assets (Immovable,
Mowvahle Bank Balance) ete.

(4}] Details of PAN and Status of Filing of Income Tax return
| $.No. | Names Permanent The  financial | Total  Income
Account Mumber | year for  which | shown in Income
(PAN) the last Income- | Tax Retum (in
Tax retum  has | Rupees)
been filed
1. Self AEVPR9547) NIL NIL
r L Spouse- AEXPADINAC 31.03.2018 5,65,750.00
3. Dependent-1 NIL NIL NIL
4 Dependent-2 NIL NIL NIL
5 Dependent-3 NIL NIL NIL
A. Details of movable assets
S.|  Description Self Spouse Dependant | Dependant- | Depe | Depe |
N -1 (Son) 2 ndant | ndant
o, Daughter) | -3 -
Muzhat Ara Aftabur Noor Noor | Noor
Rahman Mahid Zeba | Sahar
(i) | Cash in hand 55,000.00 13,000.00 ‘ ’ ;
(ii | Detaihs of Deposits in | 1. URGE. 1. UBGE. NIl NIL
Bank accownts (FDRs, | CHANDRADEI | CHANDRADEL | 1SR, 1. SR,
) | Term Deposits and all |  Rs.A4T3S5.74 Rs. 27913380 | CHANDRADE
ather types of Deposits 1 ARARIYA
including mving | 2. BOL i 5141 ARARIY A Ra3925 At
accounts),  Deposits JANPATH, ARARIVA R, 1410563
with Financial MEW DELIL | Re16413.00
imstitulions, man 2 Kosi Kshetriya | 2, Kosi
Banking Financial | Rs 22412304 Ciramin Bank. Kahetriyu
Companies  and  Co- 3. Bank of | Rs. 1370004 Grramin
operative Societics and | 3. CHI Baods:  Hs Bank,
the: amouni in cach such Frazer  Road HOXYS 0 Hs. 24213.00
deposit Ptna,
Ade Mo
128750802
Rs.3616.13
4. SBl Bihar
Widhan
Mandal  Ale
No.
2032481 1004
R 107386.84 o [58
(ii | Detuils of investment in | NIL NIL HNIL NIL NIl
. | Bonds, Debenmres
) | dhes and units | j




(i
v)

companies ¢ Mufual
Furds and odhers and
fhie amoumt,

Dietnils of investment in
W3S, Postal Savings,
Insurance Policies and
investment  In any
Fimancial Instruction in
Post Ofice of Insumaios
Company ond  the

amount

L1:C.

Fa, 10,0 11D
YEARLY-
PREMILUM
Fs. 48,040,00

LIC

R, 22,00,000
YEARLY-
PREMIUM

Rs. 1,23,381.00

Ll.C

R 14,00,000
YEARLY-
PREMILM
s, s, 0O

MIL

MIL

Personnl  boenafadvance
given o any person of
entity including  firm,
Company, Trust  ele,
and other  Tecesvables
froms debbors and the
anount,

MIL

il

MIL

HIL

MIL

(v

Muior
Veldches/Airerafis’
Yachta! Ships (detnils
of inake, Registration
Mo ete.  Wear  of
Purchass and amoant}
Motor  Vehicla Detaile
of make, ete.)

Bol; e Jeep=blodel
2005

RegMo. BRIC-078G

Seorpio jeep-Model
2012
Mo

1 BOLERO 5.1.X.
BR1IH-2246
Walue- Fs.4,00.000

MIL

NIL

WIL

HIL

(v

Jewelry,  ballion  and
valenble  thing  (give
deinils of weight and
value]

Two gold rings:20 gms.
Andl one Mot Stsdded
silver Ring

Ciold Omaments = 30
Toks, Silver Ulencils-
ke,

(Ginni-5 Pes.

Kilver Coins -82 Pox

OHE GOLD RIMG
Walue= Fa, 15,004

GOLD
JEWELERY
{150Gim)
Value-Rs. 4,00,000

SILVER
JEWELERY( 100

my)
Walue-Ts. 35K

ML

NIL

ML

Any other assels
such as value of
Claims / interest
Old TV, Fridge &
A

Computer

Rifle 315 bore
Double barrel gun
Revolver

MIL

MIL

HIL

NIL

MIL

(i
X

Groas Tolal YValue

Fa8,08,102.50

K, 9,29,150,5(0

B 94,4163

Hs. 98,1 3846

ML




3. Details of Immovable assets ;

(Note : 1. properties in joint ownership indicating

the extent of joint ownership will also have to

be
indicated.
" 2. Each land or building or apartment should be mentioned separately in this format. -
§.No, | Deseription Self Spouse Dependent-1 | Dep | Depend
end |ent-3
eni-
2
(i) Agrbeulrnl Land CHANDRADEL, BAMGAMA, BAMGAMA,
Loention]sh HAYATPUR, HAYATFLIR HAYATTUR,
Survey number(s) LAHNA, A 491 408,293, | LAHNA
HADIY A, 333,484,910, Afc- 565,566,828,
BANGAMA  Ade- | 3T0.NT 455,496,371 MIL | ML
340,341,342,344,
352,353,366,367,
168,360,375,335,
359.319,320,765,
220,332,358,393,
330,370,335,367,
283,117,292,672
Aren (Totnl measurement in Acres) | 34.39 185 18,19 Ml | NIL
Whether inberited  property(Yes or [ YES YES YES - -
Ma)
Date of purchase in cose of self - - -
acguired propery
Cost of Land {in case of purchse)at - - .
ihe time of purchase
Ay Investment on the land by way of - & =
| development, construction e,
Approsimate Current market valie s, 1 36,00, 000 Foe 16,00,000 572,00, D0k
MIL | ML
(i} BASANTPUR, 4 -
Locationz) KAKODW A,
Survey nuinber(s) EISAUNA,
MAJKUR]
Ade-
BHS5,1E,
313,102
Ares{ Total measurement in s G316 seg. B - -
Whether inberited property * = =
(¥es or RO YES
Date of parchase in coe of =elf - -
sequired property Purchosed 1992, 1999
Cost af Land {in case of parchase) at | 14.7,00,000 - -
the time of purghase
Any Investment on the land by way of -
dovalopment, constrslion e,
Approximate Current marked value Fes i, 00, 00000 - - »
i) | Commercinl Buildings
{incluling apartments} - POTHIYA  Adc-
-Loeation(s} 201
-Survey numbearis)




Built up Arcn (Total measurement In

G147.605g i

sg.fl.
Wouches inherited property - - -
{Yes or Mo} NO
Date of purchase in case of sl - * .
eiuined peoprerty 1995
Tl of propenty {ingse of purchinse) - o -
ol the time of parchnse
Any Invesiment on the property by MR OIL - -
wity of development, censtrustion e, AGENCY,
- MAINA,
POTIY A,
PALAS]
COST- Rs.
Lo 770
Approsimate Curment nsrket walue - s 15,489,000
HIL MIL | MIL
[iv) Reswdentinl  Buildings  (Including CHANDEADE] - L "
partmentE} Adg- 139379
«Lacation(g) BASANTPUR
-Survey number(s) Ades BET
CITyY HEART,
PUDDHA MARG,
PATHMA FLAT
WO, 503
€' TYPE FLAT,
Tad SARTAL
GROUP HEW
DELHT
Area (Total icasurement in .01} B007.80 sq - = =
Built up Area (Towl mensuremicit in | SRO7H0sq. it - - -
sl
Whether isherited propary . -
| [Yes or RO YES
Date of purchase in cose of sell = = z
acquired property
Coet of propery {in case of purchase) - . & -
i the fime ol purchass
Any Tnvestment an the land by way of - - + .
development, sonstrogtion cle,
Approximate Curmens market vilee for - . &
all three residential House Fa 47 L0000
v} Others (such s intereat in properiy} . - . -
tvi) | Total of Current Market Value of () | Rs. ZATA0000,00 | R, 318900400 Fa. T2.000,000. 00 -
i () ahave
{63 1 give herein below the details ol Nahitities! dues to public (inancial institutlons ond govemmen -
{Mote: Mlease ive separate detits of nome of Bk, Institution, entlty or Individual and untoant fir
cach ilem
Mo, | Description Sell Spose Drependent-l | Dependent-2 Depenshent-3
(i) Lo ar dues to bank/Financind CR.I - -
Institutionis) - ARARIYA
Name of Bank or Fl Ade-
Ampunt putsinding eliRE IR
Mature of loan cLC.
GEMERAL
1,02.341.67
Loam or dues o w0y _l
indivichmla/Entity  other  than




mentiened in (i) above.
Tenmeia)

Amount outsiznding
Matung of kan

Amy ether linhility

Gl Total of Habilities

10234167
ﬂi:l- Giovernamend Dues | . = E -
Dues o departments dealing with
Eu\-:rhmmt
areommadation
Tiues 1o depariments dealing with - - £ =
supply of waber
Duies o department dealing with - - - u -
aupply of eleciricity
Dues 1o departments dealing with - - = ]
| supply of telephones / mobiles

Dz o depariments  dealing  with = = = = |
governmenl  iTanspart {including

wircralts ond belicoplers]
Income Tox Dues 5 = = p

Wealth Tox ducs & 5 i ' .
Service Tax Dues - . 5 3
Municipal/Praperty Tax Dues - - F - =
Sules Tax Dees - - . = ="
Any otber dues - . - -
Lirand total of all Govl, dues

GRAND TOTAL OF ALL THE - 1,02,341.67 - = -
DLES J

(7) Details of profession or accupation:

g, Self . ceavinsirisnasans
b, SPOUSE ....oeaiienn

(&) My educational qualification is as under :
MATRIC — VEAR- 1980 AZAD ACADEMY, ARARIYA, BIHAR SCHOOL EXAMINITION BOARD, PATNA

v

(Give details of highest school/University  education  with  full form of the
certificate/diplomaldegree course)
(Mame of the School / College / University and the year in which the course was completed.

MName of the candidate ABIDUR RAHMAN

VILL AP - CHANDRADEL

Full postal address
[HSTT- ARARIYA

Number and Name of the constitugncy and siate 49, ARARIYA, VIDHANSABHA, BIHAR

(9) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE :
I.

2

3

4

Name of the Political party which set up the candidate | TNDIAN NATIONAL CONGRESS
(otherwise write Independent)

5 |  (a) Number of cases in which conviction order NIL




passed (other than those referred to in Form 26) =i

{b) Total number of pending cases where the court ML
{s) have taken cognizance
MNAME Permanent Account | Year for which | Total Income
Mumber (PAN) last Income Tax | Shown
Return filed
{a) Candidate AEVPRS547) NIL NIL
(b) Spouse AEXPAOINAC 31/12/2014 5,65,750.00
(c) Dependants NIL NIL | NIL
Details of Assets and Liabilities in rupees
Diescription Self Spouse Dependent | Dependent Dependent-
-1 -1l 111
Moveable [is.B,08,102.59 s 02015080 | RefdAiand | Rs 08,1 3k.46 | Nil
Aamets Tomd value)
[mmovable Assct = - E z
(i) Purchase Price and - R, 3,040,800 -
evelopment Costof g, 7.00,000.00
Immeavable Propeny
(Total Yalue}
T Any Investment on the s, 77, D000
property by way ol
development,  construction
elc. —
Tiiiy Approimate Current -
Wlarket Price of Assed s 24700000000 | R 3189000 | Rs 72,00,000 | MIL HIL
(Total Value)
Liabilitics
MIL ML NIL MIL
(i) Growernment Dues {Total)
ML MIL ML NIL HIL
iy baoens  from  Bank,
Binancial  Institutions  and | NIL Rs 10234147 | ML HiL NIL
athers (Total)

Highest educational qualifieation :
MATRIC - YEAR- 1980 AZAD ACADEMY. ARARIVA, BIHAR SCHOOL EXAMINITION BOARD, FATNA

{Give details of School / University educotion with Tull farm of the cenificute / diploma { degres course) (Nume of fhe
& chnol ColbegeUniversity uad the year in wivich 1he courss was compietedh




VERIFICATION

I, the deponent, above named, do hereby verify and declare that the content of this affidavil are
true and correct to the best of my knowledge and belief, no part of it is false and nothing material
has been concealed there from. 1 further declare that :

(a) there is no case of conviction or pending case against me other than those mentioned in

iterns 3 and 4 above;
(b} 1, my spouse or my dependents do not have any asset or liability, other than those

mentioned in itemns 5 and 6 above.

VErified t «..ovvereeeesenesseenes TN TG oovirrsieessiiasssnss DAY of st it g

Sy

Deponent
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